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are entitled to the revised D.A. of 4% of
basic pay and those drawing basic pay
between Rs. 3501 and Rs. 6000 are entitled
to revised D.A, of 3% of basic pay and
those drawing basic pay above Rs. 6000
are entitled to revised D A. of 2% of basic
pay wed. 1.7.1986. The Dearness
Allowance payable to employees in these pay
ranges wel. 111987 works out to 8% of
basic pay, 6% of basic pay and 5% of basic

pay respectively.

Government have now d=cided 0 pay
the instalment of Dearness Allowance due
to Groups B, Cand D employces from
1.1.87 in cash. Government have also
decided to pay the instalments of Dearness
Allowance due 10 Group ‘A’ employees [rom
1.7.1986 and 1.1,1987 in cash, Orders in
this behalf will be issued by the Ministry of
Finance soon.

The annual cost of the instalment of
D.A. payable to Group ‘A’ officers wee.l
1.7.1986 is estimated at Rs. 8 crores
(Approx). The cost in the current financial
year will be of the order of Rs. 5 crores
(Approx). The annual cost of the instal-
ment of D A. payable to all Central
Government employees includiog Group ‘A’
employees we.f. 1 1.1987 is Rs. 278 crores
(Approx). The cost in the current
financial year will be of fhe order of Rs. 46
crores (Approx).

18.03 hrs.

HALF-AN-HOUR DISCUSSION
Technology Mission for Driskiog

Water
[English)

MRK. DEPUTY SPEAKER : The House
will now take up Half-an-hour discussion.
Shri V C. Jain to speak.

[ Translation)
SHRI VIKDHI CHANDER JAIN

(Barmer) : Mr. Deputy Speaker, Sir, the
Central Government is paying special
attention towards drioking waier. It bhas
also set up a Technology Mission for

= e i

MARCH 25, 1987

Mission for Drinking Water 132

drioking water. | want to express my thauks
to the Central Government for this. Our
Prime Minister is also keenly interested o
the Technological Mission. The problem
of drinking water is still before us and it
is as acute as it was 40 yecars ago at the
time of achieving inlJependence, It is
particularly acute in the desert and hill
arcas. | hope that the Technological
Mission would take steps to solve the
problem of drinking water in the desert
areas comprising Barmer, Jaiselmer,
Bikaner, Jodhpur, Jhunjhunu wnl Skar
districtc. | want 10 draw th: artention of
the hon. Minister to the fact that thw
scheme has also been submitted 10 the
S:venth Five Year Plan where siress  has
been laid on it at P. 304, Para-12.57.

(Exglish)

“A pew policy s alo being
caolved in the Seventh Plan 10 tackle
special problems of water supp'y which
are peculiar 0o cerraim Startes —
Rajasthan, Haryana, Madhya Pradesh
and hilly srca.  The probicms of such
States and arca will receive special

attention io the Seventh Plan™.

(Translation)

It has been mentioned in  details,
Earlier also, | bhad raised the iwue of
drinking water wuoder half-an-hour dis-
cussion, At that time Shri Bota Siogh
waa the Mioister of Rural Development and
be had also promised that special attention
would be paid to desert arcas | want to
quote from the reply given by Shri Buta

Singh in which he bad made a special
mention of desert arcas at P 26938 He
is aware of our problem and s prepared

10 make special allocation (or our arca.

(English)

“Certain percentage of the allocated
amount should be spent for desert  firnt,
Top priotity should be given 1o the desert
arca because the population of the desert
arcas is suffering Not ooly they  are
suffering  but  also  they  are put to
hardship. The water  source being
far away from the villages they have to
fetch the water from the far off places,
Tbe sub soil water is not available immedia-
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Therefore, | am prepared to con-
sider the special coonsideration for the
desert arcas as far as ART allocation is
concerned. Therelore, § can go with the
measure. | can also suggest to the State
Government to increase the precentage of
Rojasthan arcas. | bope the hon. Member
will be happy f | make this commitment
here. | do not want to enter into any
controversy. In case the hon., Member
has certain points to dircuss bhe can sit
with me and sort them out™.

tely.

[Translation)

He had mention

of it

specially made

|English)

“! am prepared to consider the special
consideranon for the desert  arca 30 far 89
ARP allocation is concerned”,

( Tramaslation)

Therefore, in view of the Techoology
Mission for drinking water, he  has chalked
out & programme 0 set up S0 Musions.
Fleven such Missions are  already working
out of which repoits of 10 Mini-Missions
have also been subminted 1 belong o
Barmer  Oaly one Mini-Mmssion s workiog
in Rajas'han | want to know why i
report has pot  yet been submitted 7 Had
the project report of the Mini-mission
bern submitted, we could have discumed it
in 4121, The repert regarding  the con-
cerned project should be  submitted, o this
connection the Chairman and Duector of
the Technological Musion had visited my

arca. He towed my area fcr tao days
ard saw 1the problem of driocking water
in deroll He ordered that (he Govern-

ment of Rajasvthan should prepare a  project
report In thiv 1egard.  In this regard | have
to say that he co-operated with us fully,
But itis regreited that st the time of
preparing the project report, the officers did
not take the people’s representatives .
MIAs and M Ps into confidence.
As regards the projects regarding  drinkiog
water supply, not only the experts but  we
alo know about our area. You should
find ways and means to  solve the problem
of drinking water in our arca. Whenever

you prepare any such scheme, you must

asso.iate the people’s representatives with
it, When you ignore the people’s
representatives and prepare any scheme,
nobody will like that policy. It is necessary
to take the people’s representatives into
coofidence in a8 democracy. I  ycu for-
mulate the policies with the help of
officers only, nooe of your schemes will be
successful and you cannot achicve success
in your objectives. Neither your schemes
can be prepared properly nor can the
project report be preparcd,

The Central Government has adopted a
very liberal peolcy for drinking water.
As a result of this policy, the Government
of Rajasthan received abundent funds under
this head Rejasthan received & sum of
Rs 124 crores during the Sixth Five Year

Plan. But due to the weak position of
the Government of Rajasthan, they were
not able give their full share and they

were able to give Re. 64 crores only. In
spite of the fact that Rs. 64 crores were
provided by the Government of Rajasthan,
the Central Goverpment made an allocation
of Re, 124 crores. We want that the
Central Governoment should adopt the same
libera! policy doring the  Seventh  Five
Yesr Plan slso. This will be very  bene-1
ficial to a famine affected area  like'
Rejasthan and it will belp in  improving the
siteation ard we will be abie to provide
drinkirg water 10 all by the erd of 1he
Scvernth Five Year Plan. In  the reply to
the question, the hon, Minister has also
stated clearly that drirkirg water will be
supplicd in the derert and hill arcas on
priotity basis. If vou can give effect to
the as'urarce given in reply 10 Q. No 824
dated 2nd March, 1987, it will be possible
to find a permanent solution 10 the problem.
The Techrological Miss on has svgpest d a
scheme of Rs. 38C0  crores.  If the
Government sccepts the report and rrovides
Rs. 38 90 crores, it is possible to find a
permanent  solution to the problem of
drinking water in the areca. We want
that this sum may be made available during
the last two  and half year of Scventh
Five Year Plan. If vou make this allot-
ment under AR C,, then the Government
of Rajasthan should be directed by the
Central Government to undertake this work
on priority basis, | have also madc a sub-
mission to the Minister of Home Affairs

that keeping in view  the gravity of the
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[Shri Virdhi Chander Jain)

problem and the situation prevailing in the
State, this allocation must be made. What
I mean to say is that you must earmark
this much amount for the desert arcas of
Rajasthan  because the Government of
Rajasthan is also doing injustie with wus,
So far as the question of advance plan
assistance is concerned, although you bave
earmark:d an amount of Rs. 27 crores
under this scheme, but we received only
Rs. 67 crores, that too on 17th March.
It was pot possible to sperd this amount
within the stipulated time. As Rajavhan
Goveinment is not aware of the gravity of
the problem, the Central should come
to our assistance. As a matter of [fact,
providing drinking water is a State subject
but some responsibility s that of the
Central Government also., It should,
therefore, make efforts to solve (his problem
80 that we receive the required amount,
You released Rs. 41.40 crores in  198)-84
and Rs. 39.13 crores in 1984-85 under
the Accelerated Rural Water Supgly Pro-
gramme, but in 1985-86, this amount was
reduced to Rs. 27.72 cioes, and for
1986-87 Rs. 2122 ¢ ores were allocated.
But later on when w: put more pressure,
the allocation was raiced to Rs. 27 crores,
In this way the amoun! already allocated
is now agin being reduced. On 9h
August, 1986 our hoo, Prime Minaster
declared in Jaiselmer that additional funds

would be allocated for the desert areas of
Jaiselmer and Bam r, Bat here what to
say of additional furds the already
allocated funds are also being reduced,
which is not proper.

A provision of Rs 345447 croes

has been made in the S:venth Five Year
Planand Rs. 2 croies 53 lakhs have
b2en ecarmarked for the Minimum Needs
Piogr.mme. Both are included in this
alloca ion of Rs. 3400 crores. You have
made an allocation of Rs. 1201 crores
under ARP. What | meanto say is that
the allocation under ARP is ioadequate
because it is not possible to make arrange-
ment of drinking water with this amount
in the Seventh Five Year Plan. For
electrification, a provision of Rs. 34000
crores has been made whereas for drinking
water supply ovly a sum of Rs. 1201
crores has been allocated which is inade-

~..Quate. It __is, thergfore, necessary to
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increase it, You should raise this issue with
the Planning Commission because drinking
water facility bhas to be provided in all
the villages under the Seventh Five Year
Plan. Therefore, it is necessary to increase
the allocation under A R P. The Central
Government should increase this amount.
You should approach the Planning
Commission for this purpose, only then
the arrangement of drioking water can

be made. There were 2.30 lakh villages
out of which the Planning Commission has
taken wp omly 1.92 lakh villages

where the drinking water facility s pro-
posed 1o be provided and 39,0(0 villages
have been left out. Therefore, what | want
to say is that there are several villages where
water facility has been provided on the
basis of 40 liters per person. All thew
water supply schemes will have to be
augmented to provide 70 litres water per
person. And this will be pomible oaly
if we provide more funds othcrwise the
arrangement of drinking water cannot  be
made.

I would like to know whether you will
try 10 increase the allocation under ARP or
not and whether you will provide drinking
water facility completely in all the villages
under the Seventh Five Year Plan or not ?
Yoo bhave said ‘Yes Sit' in  reply, as such
there is no question of your going back on
your asiurance,

Sir, | would like to know bhow the
Technical Mission sct up for this purpose,
will formulate cheap plans to  convert
saline water into potable water by mixing
fluorid and also how the saline water will be
made potable by mixiog fluorid under the
already formulated scheme for Barmer
district 7 You should abo throw light
on it. The existing formula for providing
drinkiog water facility is based on the
popu'ation of the area and the 50 per cent
population is taken into account. But in
our area the percentage of population is
less. Our arcas are vast and schemes
cost much more there. Therefore, you
should change this formula and more funds
should be allocated for our areas %0 that
the drinking water problem may be solved.
In the rural areas, people still bave to
trudge a distance of 10 to 15 kms. to
fetch drinking water. Many villages have
no water ot all and if at all it is available
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in some villages, it is saline water. There
is no other alternative except original pipe
line scheme in that area uonder which water
can be supplied from one place to the
other place upto a  distance of 100 kms.
Such pipeline schemes are very expensive.
How will you complete such schemes with
less cost ? This cost cannot be curtailed.

Ia the rural areas, rain waler is also
collected for which you bhave agreed to
construct tanks. Will you provide subsidy
0 the poor to comtruct such tanks ? You
should also throw light as to what  coe-
crete sleps you propose to  take in this
regard.

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF
AGRICULTURE (SHRI RAMANAND
YADAY) Mr. Deputy Speaker, Sir,
the hon. Member has given a  very
valuable suggestion. This fact cannot be
denied that Rajasthan is facing acute water
scarcity and it causes a lot of misery every
year,

Rajasthan has a large area and the
rainfall there s Quite scanty. The people
had made water arrangement through
traditional methods, Salioe water is found
in that area which cauies various discases.
Water tabic is also very low there, They
fetch drioking water on camels from a
distance of ) to 4 miles. The Government
of India is fully aware of the problem of
drioking water in Rajasthan.

All desert prone areas and States are
facing acute scarcity of water. The Govern-
ment of India and the hon. Prime Minister
have set up a Technology Mimion to solve
this problem and adequate funds have been
allocated for this purpose and every cffort is
being made (o solve this problem. The hon,
Member has asked about the objective of this
Technology Mission and wants to know
whether it will succeed or not 7 It is clear
from his question that he is doubtful about
the success of the Technology Mission,
Barlier he had also asked a question as to
whether there was any proposal to convert
the Technology Mission into a
Commission ?

1 would like to inform the hon. Member
that adeguate allocation has been made for

the recently constituted Techoology Mission

and assistance is being taken from all the
scientific organisations, As you know mini-
Missions have been set up or are being set
up in 50 districts. The funds allocation for
drinking water supply had been started by
the Central Government in the last phase of
the Fifth Five Year Plan, that is why it is
still in its infancy? The significant work done
in such s short period is definitely 8 com-
mendable thing. Out of the recently
constituted 23 Mini-Missions, ten have
submitted their reports snd resports from
the rest of the Missions are expected soon,
The work was to be initiated in 1987 On
the basis of reports submitted by the
Technical Mission, these mini-Mistions were
constituted 10 look into the difficulties of
cleaning the water making it potable and
how to disinfact it ? It will also make
efforts to auvgment the supply of water,
Water has to be brought from long distances.
The mini-Mission will Jook into it as to how
this problem can be solved., The Mini-
Mission will conduct research into it and
submit its report. On the basis of the report,
we shall implement the scheme.  1If the hon.
Member wants | can tell him how much
money has been earmarked for this. Rs, 2000
have been allocated for the Mini-Mission
constituted in Barmer and all the existing
Rural Water Supply Schemes will also
continue. These will not be stopped because
of the Mini-Missions,

The hoan. Member bas also pleaded for
increase in allocation. The Government of
lodia has investigated this matter in detail,
We are of the opinion that we should follow
the criteria of Planning Commission. But
pow we want to change the criteria fixed
carlier s0 that justice may be done with
the desert areas of Haryana, Rajasthan and
Gujarat. This matter is being referred to the
Planning Commission and after getting reply
from them, the criteria will be changed
immediately. This will benefit Rajasthan in
the allocation of funds.

The hon. Member has also asked how
the saline water will be treated. Owur
scientific institutions will assist us in finding
ways and means to destroy the bacteria and

peutralise the chemicals causing various
discases,
SHR1 VIRDHI CHANDER JAIN:

What | mean to say is that such water will
pot be cheaper but will be very costly,



339 H.A.H —Technology

SHRI RAMANAND YADAY : Water
collected during rainfall is cheaper. [ have
seen in Mizoram and in some other places
that rain water is collected in the tanks
constructed on the roofs of the houses.
Recently, 1 visited Gujarat and saw the
people collecting water on the roofs of their
houses,

SHRI VIRDHI CHANDER JAIN:
Same system is followed in our area also.

SHRI RAMANAND YADAV : Same
system may be there in your area also. We
want to see how we can utilise the saline
water. In such cases we have to find out
the sources of water and then we have to
further think of tapping such sources. We
can adopt two techniques—one long
duration and second short cluration.
Under the long duration we need pipeline
which is vwvery costly and takes much
time. Under the short duration, we collect
rain water during the rainy season every
year and then supply it.

Luni river is there in your area but due
to the Dyeing Industry its water is becoming
poliuted.

SHRI MOHD. AYUB KHAN
(Jhunjhunu) : Talk about the whole of
Rajasthan. Do not restrict yoursell to
Barmer only.

SHRI RAMANAND YADAV: | am
talking about the whole of Rajasthan. We
are making efforts to adopt new technology
and solved the water problem at the
earliest.

The hon. Member has submitted about
the regional pipeline as well. He is of the
opinion that water should be supplied
through pipelines from the Indira Canal to
solve the problem of the people.

SHRiI VIRDHI CHANDER JAIN:
Now the Government has approved a
tubewell scheme for our area and f it is
successful then water will be supplied to
other villages also under this scheme. | have
not talked about the Indira Canal. In
many villages there is an acute shortage of
water, for which you have yourself sanctioned
the project. Projects worth one and a half
¢rores bave begn saonctioned. Henge, |
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want to submit that our schemes are very
expensive and, therefore, | would reguest
you to grant more funds.

SHRI RAMANAND YADAV : | was
saying that by changing the criteria, justice
will be dooe with Rajasthan, Gujarat and
Haryana, provisions for more funds will be
made and the rural waler supply schemes
will continue as usual. | want to assure the
bon. Members. (Interruptions)

SHRI MOHD. AYUB KHAN @ Wil
the other districts of Rajasthan be taken
into sccount as well ?

SHRI RAMANAND YADAY : This
matier relates to the entire State. Rajasthan,
Haryana and Gujarat,. ([aterruptions)

[English)

MR. DEPUTY SPEAKER : He B
talking about all the areas, not only answer-
ing about Rajasthan; be is interested in the
development of other States also. You can
tap it from the reservoirs also shen they are
constructing dams and lakes. You have to
prepare an integrated drinking water wcheme,
that is more useful, If you are simply
boring wells, that s not a permanent
solution Firnt you wuvse that  water for
drinking purposes because there is a lack of
rain  pow-a-days. Whatever water s
avilable, you must use it for drinking
purposes, Then only we have to think about
irrigation. Then only such things can be
solved. They are getting a lot of complams
that ground water is containing chloride. So,
you must think about a long term policy
also.

(Translaiion)

SHRI RAMANAND YADAV : Hence,
this Technology Mission has been comtituted
to treat brackish water and to supply diink-
ing water to the people. We are makwog full
efforts in this direction. This s a huge
problemm and we have shortage of funds,
According to the calculations of the Planning
Commission, the dripking water problem of
the entire country can be solved by the end
of 1990 only if Rs. 7,777 crotes are
available. There are several problem villages
in our country. After solving their problems,
the problems of the spill over villages bave
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glio o be solved. It 1 not possible to
gllocate the amount, which is requiied to
supply wat:r to all the rural arcas.

SHRI VIRDHI CHANDLR JAIN :
When funlds can  be availunle for power
generation, why can they bc not made

available for water supply ?

SHRI RAMANAND YADAV: We
shall pave to wuspe an integrated  approsch,
The prohles cannot bo sotved by pround
water alone, We cae 2lso collect rain-water
and pat if to use. 1: has also been seen that
upderproind water tioks are constrected to
store water aviich is utlised for diinking
purpises from time to nine, Therefore, we
should adopt both the traditionzl and ihe
modern methieds.  Supplyving water from the
Indira Cural will be very expensive beczuse
it wili bave 1o depend on the erratic Power
Sugply. Fiuace, it wili bhecome difiiceli to
supply water and uwl<o 1o undertake repair
work. Therefore, the Te:hpology Mission
will adopt new netiods and  tap  new
reszurces (0 supply water aund work is being
done in this direciion. Th2 rapoart in r2spect
of th: work in this dirzcrion  has been
completed and submitted also, Out of the
50 missions proposed to be established, 23
have bzen et up out of which the report of
10 missions have been submitted. The rest
of the 27 missions will be set up in the next
phase, Th: work done by the<e 50 missions
will g3 a [ong way in solving the problems. [
want to assure you that we will make
special efforts tu soive the prablem in the
desert areas.

[Englist:!

MR, DEPUILY SPEAKER : The hon,
Minister has given a detailed  reply. 1
request the hon. Members to  put only
question, not to make any lengthy
statements.

Dr. Chandra Shekbar Tripathi
¢ [Translatien)

DR, CIIANDRA SHEKHAR
TRIPATHI (Khablabad) : Mr Depuiy
Speaker, Sir, your instructions will Dbe
followed. The hon. Mipister  belongs to
Bihar and is close to us. 1 want to tell
him.
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Rehiviin Pani rulhiye, biv
pani aly sovich|

Funi gaye ne ubhure, moti
rieaas choen,

I hope that you will protect the water of
this country,

Shri Jain has drawn the attention of the
hon. Minister in regard to drinking water
supply. Warer is the most important
requirement of 1ife. Warer is so essential
thii the entire earth including human beings,
anim-ls, plants and forests all will perish
without it. 1 want to guote in this regard :

[English]

Walter is not merely essential for living.
It is alic a raw maierial, a source of power,
a wa-ste disposal agent, a solvent, a medium
for gengrating beat and cooling plants and
tast Lut not the least the chief fire
conirciling agent.

[Trinstarion)

I want to draw your attention to the
whole ot India, There is not a single State
where th2 water pioblem does not exist.
During the drought season, our hill areas
and D.lbi in particuiar face acute shortage
of drinking water afier every 10 to 15 days
and it is highlighted in the Press, In June
1986 the Chief Executive Councillor had
remarked that the day is not far c¢ff when
every tourist wisiting Declhi will have to
carry his own water supply with him. He
had further said that 2 years back ground
water was available justat a depth of 30
feet but now 1t is not availuble even at a
denth of 100 feet. We cin see how our
water problems are increasing and how it is
being wastzd and under what  situation our

water problem escalates. You must pay
attention in this regard.

Shri Virdhi Chander Jain has given
dctails about the schemes undertaked in the
supply of water to the rural areas., If we
look at the figures, in my district alone

4000 villages were provided with potable
drinking water facilities, But the hon.
Minister should not refuse to accept the fact
that when the hon. Prime Minisier visited
his constituency and inspected a handpump.
He attempted to operate it and when  he
exerted more pressure the entire pipe came
off the ground. The underground pipe was
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only 3 feet deep.  This was reported in
the newspapers and was also telecast.
(Interruptions) These are coastrucied by
the Government machioery and the same
machinery collects the data and also mooi-
tors it. But out of it 70 per cent is false.
Therefore, | offered the example of Sultan-
pur which is located in the constituency of
the hon, Prim2 Mioister. Weare Mcmbers
of Parliament and we visit our respective
constituencics. Wocoever we go there we
get complaints that though handpumps have
been sunk yet they do pot function properly
from the very first day. Agiain, you have
the same ageacy for repair, maintenance elc.
which bad sunk these handpumps and bhad
deceived you. They sunk those pumps
after boring oaly 3 feet and said that dnink-
ing water facilivies have been made availab'e
and you are satisfied with their figures. As
the hoa. Deputy Speaker is ringing the bell
continuously, | would lke to draw the
attention of the hoa Minister (owards
Mirzapur d strict.  Water has to be fetched
from a distance of 4 10 § kidometres. |
want to draw your attention to the Buandel-
khand division in Uttar Pradesh. Water
facilities are not available in arcas like
Hamirpur, Banda, Jbansi and Mirzapur.
The schemes for sinking tubewells and
bandpumps have also failed. | would hike
to request you that you should make
arrangemcnts to provide special facilities of
water io these arcas.

Secondly, 1 woald like to ask about two
or three things. First, you have set up
institutions of Science and Technology to
provide pure drinking water in rural arcas
at a low cost. | would read out to you the
pames of these iostitutions. These insti-
tutions have spent crores of rupees from
Government exchequer on salaries and
other facilities. | would like to ask the
hon. Minister to furnish the details of their
achievements ?

[English)

Mechanical Engineering Research and
Development Organisation, Madras,
National Eavironmental Engineering
Rescarch Institute, Nagpur, Central Water,
Marine and Chemicals Research Institute,
Bhavnagar, World Health Organisation and
UNESCO.
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What are the achievements of all these
institutions which are active in this field and
how much amouont is being speot on them ?
What cfforts are being made by the
Governmeot to provide safe drinking water
at low cost by making use of scieoce and
technology 7 What cfforts bave been made
or are being made to conserve and make
better use of water ?

Secoadly, | would like to know as to
what progress has been made adout the
implementation of the norms to provide
driokiog water within a distance of 6 kms.

Thirdly, what mecasures have been taken
by the Goveroment about those arcas where
iroa and fluorids cootent is high in water,
but iodine content is less.

DR. GS. RAJHANS (!banjharpur):
Mr. Deputy Speaker, Sir, Yadavjl bails
from our State and be is fully aware of all
the problems, | peed pot speak much.
Bibar is divided into two dismetrically
opposite regions. North Bibar s a flood
prooe arca and South Bibar is a drought
prone arca but both the areas are afflicted
with starvation sod famioe. There is a
great scarcity of water in South Bihar and
tubewells have 1o be bored 10 a great depth
and only then water is struck, The Central
Government is providiog grants 1o the Siate
Governments for the execution of this work.
There is gross mismanagement (o this
scheme, The handpumps bave been bored
ooly upto a depth of S feet or 6 feet,
whereas water is available at a depth of (0
feet and there ic nobody to look into it
They thought their responsibility is over
with the iostallation of the hand pumps. It
is like the case of a person who marries
his daughter and thioks that bis responsi-
bility is over as s00n as she reaches ber in-
laws’ house. He oo longer feels his  res-
ponsibility towards his daughter even if she
is burot alive by ber in laws, You bave
sanctioned the grants 1o the State Govern-
ments and you have no machinery to mooitor
the wtilisation of the funds by the State
Government. In North Bhar, which is a
flood prone area, water is available area
depth of 5 to 10 feet, but the people are not
prepared to undertake boring more than one
foot. There is a lot of bungling. 1 would
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like to ask the hon. Minister if any satis-
factory arrangement for providing drinkiog
water bas been made or would such an
arrangement be made even after 40 years in
future in a State where you bhave beecn a
Minister or will the people contioue to pine
for water as they are pining todsy. You
might bave heard that during the summer
season, people die due to shortage of water
in Gaya, Palamu and Daltonganj in South
Bibhar. o this land of Gautam people die
due to shortage of water, | waot to know
as 10 what arrangement for mooitoring bas
been made so that supply of drinking water
could be ensured Lo the people.

SHR! RAM SINGH YADAV (Alwar):
Mr. Deputy Speaker, Sir, First, | would like
to submit to the hon. Mioister that the
norms fixed for providing assistance to the
States for making arrangements for drinking
waler supply are in violatioa of the prioci-
ples prescribed in the Seventh Five Year
Plaa. | would like to gucte from page No.
303 of the Seventh Five Year Plan document
about Rajasthan State :

(Englih)

“A pew policy is also being evolved
io the Seventh Plan 0 tackle special
problems of water supply which are
peculiar to certain  States (Rajasthan,
Haryana and Madhys Pradesh) and to
hilly areas. The problems of such
States and arcas will regeive special
attention in the Seventh Plan. Ad-
ministrative bottienecks in the execution
of schemes will be removed by dele-

gation of power to the State chief
engineers.”’

[ Tramslation)

1 would like to quote

from page No.
302 :

[(English)

“Some of the policy issues with
regard to the rural water supply pro-

gramme in the Scventh Plan are as
follows :

() Whether a re-definition of the
problem villages or problem
areas is required for the

Seventh Plan and if so, what
should be the new definition ?

(i) What should be the per
capita norm for water supply
for rural arcas ?

(iii) Difficulties which are peculiar
to certain sreas such as
Rajasthan, Haryana and hilly
arcas and methods of tackling
such difficulties.”

Now, these are the provisions.
(Tramslation)

Uader these provisions, you have
decided 10 provide drinkiog water facilities
o 2,27,000 problem viilages by the end of
Seveoth Five Ycar Plan in 1990. You have
yoursell admitted that an allocation of
Rs, 3,454 47 crores has been made for your
department. But your estimated expeondi-
tare is likcly to be about two and a halfl or
three times this aliocauion. | would like to
make a bumble submission to you that a
resolution should be passed by this House
requesting the hon. Finance Minister and
the bon. Prime Minister 10 increase the
allocation for this work. Unless this
smount is increased, you will not be able
to do much in this regard. | would, there-
fore, like to know as to what cfforts have
been made or are proposed to be made to
plead the case before the Planning Commis-
sion, the Prime Minister and the Finance
Minister (10 get increased allocation for this
work,

Secondly, it is commendable on  your
part that you have resolved to ideotify 50
pilot projects under Technological Mission
for drinking water. It would bring about
reduction in cost to a great extent. You
bave identified 10 pilot projects which are
being started. | would like 10 know as to
what is the pumber of projects out of total
projects which are proposed to be sanctioned
for Rajasthan 7  You bave sanctioned oaoly
one project to Barmer district of Rajasthan.
lo the entire State of Rajastban there are
32,539 problem  villages, but for so many
problem villages, you bave sanctioned one
project for Barmer district only. This does
not solve the problem of the villages in
Rajasthan. You have identified one
district which is situated at the border of
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Pakistan. How would you solve the
problem of other villages 7 What is your
integrated programme in this regard 7 We
may kindly be informed about it.

The geographical situation of Rajasthan
is such that it is very essential to develop
the villages there. If we fail to develop the
villages, it may put pressure on the increasing
population of Delbi. | would like to draw
your attention specially to my coastitueocy —
Alwar which has been incloded in the
National Capital Region, but not even a
single paisa has so far been sanctioned for
Alwar. Many drinking water supply
schemes with an estimated expenditure of
more than Rs, 3 crores for Alwar are pend-
ing with the Centre for clearance for many
years. There are  approximately 2000
villages in this district.  If the problem of
drinking water of thesc villages is not solved,
the population of these villages is hkely to
migrate to De¢lbi. The labourers from this
district come to Declhi in search of job. If
you do not solve this problem, the popu-
lation of Delhi whould coantinue to grow.
Do you propose to include this dstrict
under this project ? | hope you will consider
these poiots.

[(English)

SHRI SHANTARAM NAIK (Panay) :
The way we have to run after water, some-
times make people say in anguish —

Paanl re paani tcra rang kaiva

and sometimes the answer comes

Jismein mila do lage us jaisa
and it is also said that in this country

Aaj khoon sasta ho gaya hai aur panni
mehinga ho gaya hai

Now ino my territory Goa, we have o0
an average 100™” of rain, Oaly this year
we got 65”. 65" of rain for any State s
abundant rain and there will be no problem
for any well.  But for us in Goa with 65"
rain we had drought this year. Goa
Government asked for only Rs 10 crores
from the Governmeant. Government's
stand is this—since you bhave got 65",
it is not a drought. You do not deserve
that.
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As far as Duodsagar river is concerned,
it is coming from Karnataka. Karpataka
Government have blocked that river to
divert water to its area which s super
reservoir, thereby depriving Goa of 1his
water which we bave been taking for years
together, There is a beautful warter fall
which is created out of this water. If this
is stopped, then the water fall will extinguish.

Because of acute shortage of water Goa
Government asked only for Rs. 10 crores
and pothing has been given. In  this  light

I would ask you whether you will see to it

that—
1. Rs 10 crores is given to Goa.

2. Are you going to intcrvene bet-
ween Goa and Karnstaka and
prevail  upon  the Karnastaka
Government pot to stop that
water of Dodsagar river s0 as not
to deprive Goa of the water which

we have been taking for years
together ?
3. Wehave got vast coastline and

vast becach. Are jyou going (O
evolve anything whereby the coast-
line Goa, Bangalore, Bombay, etc,

is turned ioto pure drioking
waler—any mechantym and
technology you are going o
evolve ?

(Tramslation)

SHRI RAMANAND YADAV : Mr.
Deputy Speaker, Sir, while participating o
the discussion, the hon. Mcembers have
said that hand pumps which bave been
installed in the willages, go owut of order.
|l would liketo tell you thatthe Suate
Governments are respoasible for the
implementation of all the rural develop-
meot schemes. The Centre provides the
funds and monitors the programmes.
The Central Government cxamioes such
complaints from time to time. Whenever
monitoring report is  received, it s also
considered by the Central Government. -
Our officers visit various States also and
examine the functioning of the programme
in the entire State. The officers monitor
various schemes under LRDP,NREP,
R.LEGUP. and make cfforts to remove
the shortcomings, if any, oo the spot, Our
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officers also visit the on going projects of
rural development in the ficld and find out
if work is going oo properly or bnot,
whether projects have  been completed
properly or not and whether handpumps
have been installed according to the guide
lines or not. The Central Government also
monitors installation of bhandpumps in
tribal and Harijan arcas and finds oot if
the pumps have been installed in the
required number.

(English)

MR. DFPUTY SPEAKER : Descrip-
tion of distance is not the problem. What
be s telling is that you are giving clearance
fe. OK The maintenarce of the pump is
the question that Shri  Tripathi raised.
They ate not propetly maintained. They
are not replaced. Some problem comes.
At times they will put 300 fi. but  actually
the contractor will put at 200 ft. That
thing will be there.

SHRI RAMANAND YADAY : 1 sgree.
But the State Governments are responsible
to sce that the pump is properly made,

MR DEPUTY SPEAKFR : Youare

saying that you are monitoring.

[ Trarslation)

We undertake
write to State  Governments
attention towards it

moonitoring work and
to draw their

[ English)

MR. DEPUTY SPEAKER : 1
come across such cases,

have

| Transiation)

SHRI RAMANAND YADAY : These
hon. Members are memders of  the
D R.D.A, Locations at which handpumps
or tubewells are to be installed are decided
at the mectings of the D.R.D A,

DR. GS, RAJHANS (Jhanjbarpur) :
Meetings are not held.

SHRI RAMANAND YADAV: We
have already Issued guidelines to the Stste
Governments. What can  we do? We

have asked the M Ps 10 become members
of this Committee, Secvera! State Goverr-
ments have dope this. 1t is  t(heir responsi-
bility. Let them akso see.  From bere, we
shall be writing 10 the State Governments
ouly and it is for them to identify the short-
comings in their area. It is true that this type
of bungling takes place, If they are asked
to instal Mark-2 pumps, they instal some
other types of pumps. If they are asked
to dig it deeper, they do not comply with
the directions. The result is that the
handpumps go out order. But it is the
resposibility of the State Government.

(Emglish)

MR. DEPUTY SPEAKER : You can
give guidelines to those people. When the
Contractor is putting the bore-wells,
et him give guarantee of assured water for
one or two vyears. If the contract
amount of Rs. 25000 or Rs. 30000 is to
be paid for the work done, then an
assurance of water supply for one or two
years should be given by the contractor.
Otherwise, they will erect the pumps and
go away. Therefore, some guidelines
should be given and assurance should be
obtained from him,

| Tran:lation)

SHRI RAMANAND YADAV: Out
of the total amount given under the rural
water programme, 10 percent s to be

spentl on maintenance,
(Imterruptions)

[English)

MR. DEPUTY SPEAKER : In the
first lastance, for a few weeks, water will
be available from the pumps erected by
them. But after a month or so, they will
g0 dry. Therefore, some assurance should

be obtained from the contractor to this
effect.

DR. CHANDRA
TRIPATHI (Khalilabad) :

got any equipment or
tool.

MR DEPUTY SPEAKER
poiot has already been taken pote of.

[Tramslation)
SHRI RAMANAND |YADAV : |

SHEKHAR
They bave not
accessories  or any

Your
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would like to urge the hon. Members to
take up the matter at the State Govern-
ment level because they are the implemen-
tating authority. The Central Government
allocates funds, monpitors the progress of
the work and writes letters from time t0
time. As has been said by Dr. Tripathi,
I draw the attention of the Chief Minister
also. Sometimes they send a very peculiar
reply . . .(Unterruptions)

DR. G. S. RAJHANS :
we wanted to know.

This is what

SHRI RAMANAND YADAV: You
should also play your role. When we ask
you to attend the meeting of the DR.D A,
you ecxpress your inability. You must
attend those mectings. . . .([nterruptions)

DR. G. S, RAJHANS :
not held.

Mectings are

SHRI RAMANAND YADAV: itis
not so, Meetings are  held. There
are directions that it shoold pot be bheld
when the parliament is in session. If at all
mectings are to be beld during the session,

these should be held on saturdays so that
the hon. Members can go there on
friday evening and return to Delhi by
Sunday . . .
(Interruptions)
DR. G S. RAJHANS You please
tell me on the floor of the House how

many times meetings were held in Madbu-
bani district during the last

one Or (IwoO
years. . . .(Interruptions)
SHRI RAMANAND YADAV: The

Government of Bibar is functioning ali
right, but it is our responsibility also . . |
(Interruptions)

DR. G. S. RAJHANS .
plecase give the rteply in

(Interruptions)

You may
the House.

19.00 hrs.

SHRI RAMANAND YADAV: 10
per cent of the allocation is ecarmarked for
the maintenance of the bandpumps and

also to puschase its Spare parts. A ymall
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spare part can set the handpump right,
We have also instructed the officers through
their respective State Governments. They
should ask their officers to entrust the
maintenance work to an educated lady in
the village, She may be paid some
remuneration s0 that she may atiend to
petty repair work. Otherwise, this job
may be entrusted to the Panchayat., We
bave forwarded our suggestions to the
State Governments and also carmarked 10
per cent of the allocation for this purpose.
We are trying 10 create awarencss among
the people so that they may understand
what their responsibilities are. It has alwo
been observed that if a pump set in a school
compound goes out of order the teacher
cxpects that the villagers will set it right.
We bhave launched an awareness compaign
30 that people may feel their responaibility.
Sometimes it so happens that peopile detach
the head of the pump or the pipe and take
it to some other place. We are making
cfforts that the State Governments may

implement i,
DR. CHANDRA SHEKHAR
TRIPATHI ;. So many commissions were

set up, but to what use ?

SHRI RAMANAND YADAV : Dr.
Sahib, picase listen 0 me. whether the
Commission is a  technology mismion of
other mission, their achievements bad been
quite significant.

DR. CHANDRA SHEKHAR
TRIPATHI : So many lostitutions have
been opeoed, but we do not  perceive any
of their achicvements.

DR. GS. RAJHANS :
is right, 1 bave to go
Bnawan.

Your sosywer
0 Rashtrapati

SHRI RAMANAND YADAY : liisa
prestigious institions and it uses the alloca-
tioos made by the Central Government to
undertake research, For example, we bhave
engaged the Lalit Narayan lostitute, Bibar
and its report has proved useful. We have
#ot 29 iostituies which undertake this type
of research and submit he report 10 s,
They should know that many big problems
have been solved after independence. Our
country bas made a lot of progress. M will
be tetter if you tried 10 know the progress
wade by us.  As aod when North Bibar s
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affected by floods it creates a number of
problems there. The level of water in the
wells rises and the water becames duty. At
the time of floods the water table also riscs
and the water becomes unfit for consump-
tion. During summer days the wells go dry.
During summer scason water level goes
down and wells go dry. The water becomes
dirty. Various discases likce cholere break
out, Due to all these difficulties there used
to be a fund with the Dustrict Council to
treat the water. They treated the water with
the belp of that fund. Now a days our
officers make arrangements (o treat water. |
think macximum pumber of tubewells have
been installed in north Bibar because the
people there are well-to-do and pump scis
are installed casily. Soil is good It is pot
pecessary (o instal tubewells at a great depth
or to usc a rig.  Thercefore, the problem in
porth Bibar is not that much compl:icated as
it 13 in South Bihar. lo South Bihar, the
problem is more complicated and at some
places cven the rigy do not work. There the
pcople have to fetch water {rom long
distances of about 4 10 6 miles. They make
use of coatainers made of un and carry
them on the shoulder on both the sides of a
stick and use it to fetch waler from distant
places. The wellato-do and the rxh hire
persons for thes purpose.  The Government
koows everything and 1t makes allocations
within its resources. In spite of that 1he
Government s fully aware of the water
problem and is making all effortst (o solve
it. This is the reason that the Prime Minister
has issued strict orders in this regard and he
has made huge amounts available for thu
purpose. All the scientific institutions, which
sre eogaged (o amisting the Technological
MMission, bhave been ordered (0 asmuint the
mini missions and the Technical Mimion w0
that a permanent solution to the problem of
drinking water is found. Sull there are a
number of problems. At some places water
is available at distant places and at some
places it is saline or brackish. At some
places the rainfall is scanty and as a result
the level of water table has gone dowan. Al
some places waler borne Jdiscases are spread-
iog. At some places the water is saline, We
are solving these problems one by one. Just
now, the coastal plan was discussed here.
Mini Missions have been engaged (0 in-
vestigate as to how the water there can be
treated. They will submit their report and
it is the function of the mini-mimion. When

we gain experience in one field, we shall
utilise its findings in solving the problems of
other fields. The Mini-Mission alone cannot
solve the water problem. There are other
programmes also 1o solve the water problem.
This programme also will continve side by
side. We bave set up a mini-mission for
the entire State in Barmer. We shall utilise
its achicvements and results of its investiga-
tons and methods adopted by it in otber
places and solve the water problem at other
places. An hon. Mcmber bas requested
that a mini-mission may be sanctioned for
his arca.  Ooe arca is ecnough for them,
because 1s work will npot be stopped there.
No special allocation is made for this work.
Only Rs 2 crores have been allocated for
them within which they wundertake the
investigation work. They also assist in
solving the problem of the entire State. We
shall apply the results of their research work
at other places also. We shall solve the
problem of other places with the belp
achicvements of Barmer.

Ao hon. Member from Goa has
discusscd about inter-State river disputes.
Since thws issue is between two States, | do
not think it proper to say something about
it The State of Goa should itselfl initiate
diglogue  with Karnataka and the bhon.
Member should ask his Government to take
the imitiative  The second suggestion that he
has made is about giving Rs. 10 crores to
Goa. | cannot say anything in this regard.
But the Government of India is fully alive
to the problem of drinking water in Goa and
I shall send my Secretary to Goa to make
on the spot study. Besides, we have chalked
out a programme also for Goa. | shall my-
sclf see the problem of drinking water there
and alwo sec if the money being given to
them 13 being utilised properly or pot.

Sir, you will be surprised to know that
there s a State which suffers from scarcity
of water. We provided them funds, but they
were not able 1o spend the money. Il the
bhoo. Members desire, | can also give the
name of that State. | thiok it is not proper
to reveal the pame of the State. We gave
money for water, but it was not spent, In
that State, people move from one place to
other for want to water.

Sir, the entire implementation is the
responsibility of the State Government. But
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House now stands adjourned 10 reassemble

[Shri ll’manand Yadav]
tomoriow at 1100 Am

we also do monitoring of the project to
ensure propsr utilisation of the funds and
we undertake evaluation work also. We 19 11 hrs.

issue guidclines from time to time. There-
The Lok Sibha then aljourned till Eleven

fore, | hope that the State Governments will |
definitely make efforts in this direction. of the Clock on Thursdav, March 26,
1987 Chaitra 5, 1909 (Sak a).
(English)

MR. DEPUTY SPEAKER : Tbhe

- .

Choudhary Mudran Kendra, Maujpur, D(-'.lhi-«Sl.-



